BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1144 OF 2024
IN THE MATTER OF:

Mohan Singh Bagdri .... PETITIONER
VERSUS
State of Uttarakhand ....RESPONDENT

MEMO OF PARTIES (As per order dated 08.01.2025)

Mohan Singh Bagdi
Village: Semlata, Patti Bhardar, Block Jakholi,
District: Rudra Prayag, Uttrakhand — 246475 ....PETITIONER

VERSUS

1. State of Uttarakhand

through its Secretary, Environment Department,

Uttarakhand Pollution Control Board

Gaura Devi Bhawan, 46 B IT Park Sahastradhara, Dehradun, Uttarakhand

Pincode- 248001

Email : msukpch@yahoo.com (Respondent No. 01)
2. Principal Secretary, Irrigation Department, Government of Uttarakhand

Uttarakhand Irrigation Department

Yamuna Colony

Dehradun 248001

Email : hodcamp.id@gmail.com (Respondent No. 02)
3. District Magistrate, Rudraprayag, State of Uttarakhand

Chopta Pokhari Road,

Rudraprayag, Uttarakhand.

Email: dmrudraprayag@gmail.com (Respondent No. 03)
4. Uttarakhand State 2 Pollution Control Board (UKSPCB)

Gaura Devi Paryavaran Bhawan, 46 B IT Park Sahastradhara Road,

Dehradun- 248013, Uttarakhand

Email: msukpch@yahoo.com (Respondent No. 04)
5. M/s. Vijay Builder

Hotel Vijay Palace, Kedarnath Road, Tilwara, Rudraprayag

Pin Code — 246439 (Respondent No. 05)
6. M/s. Bridge and Roof Company Ltd.

B-22, 2nd Floor, Himalaya House, K.G.Marg, Connaught Place, New Delhi

PinCode- 110001 (Respondent No. 06)
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